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Selection of HUDCO Candidates for
TnhhghNeﬁeﬂnd "

3288. DR. ASIM BALA : Will the
Minister -of URBAN DEVELOP-
MENT be pleased to state :

(a) whether some persons of
HUDCO: have been sponsored for
training to Netherland under Indian-
Dutch (THS Rotterdom) Scheme;

(b) whether any instructions have
been given by the Ministry to
HUDCO in the matter of the selection
. of candidates; i so, the details there-
of;

(c) the number of candidates selec-
ted for training by HUDCO: and

(d) the criteria adopted by HUDCO
in this regard ?

- THE MINISTER OF STATE N
THE MINISTRY OF URBAN DE-
VELOPMENT (SHRI M. ARUNA-
CHALAM): (a) The Indian Human
Settlement Programme (YHSP) being
implemented by Human Settlement
Management Institute (HSMI) of
HUDCO and the Institute for
Housing Urban Development Studies
(IHS), Rotterdom under an agreement
hetween Govt. of Indian and the Govt.
of Netherlands provides for training
fellowships at the Institute of Housing
Stadies, Rotterdom. These fellowships
are awarded to full time training co-
ordinators  working at the HSMI
Headquarters New Delhi and profes-
slomﬂs from 1ts regional network at
“Vatious places viz., Calcutta, Madras,
‘Hyderabad and Bangalore as well as
HUDCO professionals,

(b) The Ministry of Urban Develop-
ment have not issued any instructions
to HUDCO in the matter of selection
of candidates for training under THSP.

(c) So far, fifteen executives from
HSMI and HUDCO have been sent
for training at THS, Rotterdom under
THSP.

(d) The selections for training at
THSP are made in consultation with
the Project Leader, IHSP, a full time
staff member posted in New Delhi.
Priority is given to staff members
working on full time basis in the
THSP/HSMI, New Delhi and those at
regional training network. In addition,
HUDCO executives including Direc-
tors on the Board actually involved
in THSP/HSMI, activities and those
who are identified by the Project Lea-
der THSP and HSMI as potential trai-
ners in THSP activities are considered
for these fellowships.

Limited Services in CGHS Dispensa-
ries after Normal Working Hours

3289. DR. C. SILVERA: Wil
the Minister of HEALTH AND
FAMILY WELFARE be pleased to
state :

(a) whether limited service is being
provided by CGHS dispensaries in
Delhi to beneficiaries after its normal
working hours;

(b) if so, the detanls of these ser-
vices;

(c) whether only emergency cases
are being attended during limited ser-
vice hours; and

{(d) if so, the reasons therefor ?



